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vehicle and ensure safety to the public.
The average vehicle owner in a big
town does not like to waste time in
waiting for the signal man to open the
door at his discretion. The forced
immobility of the wvehicles is rarely
shared by the pedestrians and cyclists.
They cross the railway crossings even
when an incoming train and sometimes
two from opposite directions are
pretty close. As a result, accidents do

occur frequently and the number of .

persons killed or maim:d for life by
such accidents is not insignificant. I,
therefore, urge upon the Government
to take up the work of building a
fly-over at the present level crossing
on old Kalna Road about a kilometre
off the Burdwan Railway Station.
Timely action by the Government will
not only improve the specd for the
vehicular traffic and convenience of
the general public but save many
pedestrians from being killed and
maimed.

(ix) Need for granting compensation to
paddy cultivators in Tamil Nadu
whose crops were destroyed from
pest infection.

SHRI S.A. DORAI SEBASTIAN
(Karur) : Under Rule 377 I want to
draw the attention of this august House
to the following matter of urgent
public importance.

Paddy cultivation in Tamil Nadu
has been very much affected during this
scason, The high-yiclding variety L.R.

50 is the sced variety which was sown.
This variety has been affccted by pest
‘which is called Kuruthupoochi in
Tamil which has entered into the
stems and has eaten away all the
crops with the result that more than
50% of the yicld is mere chaff. In
gpite of all the measures taken under
pest control methods this has happened
_and the attempts to protect the crops
have totally failed. This has created
heavy losses to the agriculturists.

I am, therefore, requesting the
hon. Minister of Agriculture to kindly
grant compensation to the agricul-
turists.
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(x) Need to complete Kanti Thermal
Power Project within the proposed
time limit to solye the problem of
power shortage in Nihar.
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